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CENTRAL ADMINISTRATIVE TRIBUNAL
. JUDHPUR BENCH, JODHPUR,

A .
Copy of order dated 27.07.2001 passed in MA ma./2001
in 0,5, No, 399/99 - {DefoNo, 238/200)
BAJRANG SINGH VSe U.Dele & ORS,

Date of order

' 27.07.2001

Mr, Y,K,Sharma, Counsel for the applicant,

~ The {iOriginal Spplica‘f%tioa of the spplicent has
been disposed of, therefore,  ‘this M,4, does not survive

and stands disposed of, ~
8/ - . 8/~
( APo NIGRATH ) - ( BeSs RAIKOTE )
ADM. MEMBER. . VICE CHAIRNAN,




